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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

CORAM

T.C.P No. 839/(MAH)/2017
M.A. No.552/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 06.12.2017

NAME OF THE PARTIES Shirdi Industr-ies Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER
MA ssZ107 IN CP No.839/ I&BP/NCLTMBMA[I2017

For some inclusion has been sho\l'n in the Application in resPecl to N{AT, thc

Resolution l'rofessi()nal is hereby directed to explain as b ho$ it could be included

in thc Rosoluti()n Plan. List lhis matter for tomorrow i.e- 7.12.2017.
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V NAI I ASI]NAPATHY
Nk'rrbi r ( I t t lrrric.rl)

B.S.V.
N{cmber (Ju(licial)


